HIGH COURT FOR THE STATE OF TELANGANA:: HYDERABAD

R.0.C.NO. 6/2023 DATED: 20-11-2023

NOTIFICATION

The High Court for the State of Telangana had issued Notification No. 6/2023,
dated 2-1-2023 inviting applications for direct recruitment to the posts of Office
Subordinates in Judicial Districts/Units of the State of Telangana, the candidates were

subjected to the OMR Based Examination and Viva-Voce.

Later, the High Court duly following the relevant rules and procedure, hereby
declares the provisional selection of the candidates bearing the following hall-ticket
numbers for appointment to the post of Office Subordinates in the Judicial

Districts/Units in the State of Telangana:

1. ADILABAD:
600071 600333 600340 600444 600458
600573 600738 600817 - =

2. KUMURAM BHEEM ASIFABAD:

600115 600155 600292 604913 605437
607513 611477 612791 617983 ”

3. MANCHERIAL:

600017 604198 604343 604435 604487
604767 606064 606394 607121 607207
607211 - - = =

4. NIRMAL:

600056 600084 600110 600183 600192
600552 600736 602690 602709 602863
603044 603169 603467 603546 603603
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S. NIZAMABAD:

602688 602692 602729 602836 602856
602918 602945 603086 603280 603295
603420 603606 603634 603699 603748
603788 604028 -- -- -

6. KAMAREDDY:
602719 602723 602783 602937 602978
603034 603444 603475 603846 603922
617795 -- -- - --

7. MEDAK:
603726 604033 614099 614402 614659
614683 615397 616257 617273 618173
619144 619215 619530 -- -

8. SIDDIPET:
604418 604603 604681 605252 605348
605708 605995 606704 606954 607065
607076 607099 607168 607287 607384
611739 615470 615898 617583 618013
619877 ~= - -- N

9. SANGAREDDY:
614232 614262 615029 615057 615207
615385 615928 615937 615964 616066
616606 616628 616643 616839 616906
617136 617619 618688 618734 619599
621123 621131 621146 621153 621189
621193 - - - =
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10. KHAMMAM:

601344 601772 601844 602159 602316
602395 602585 602589 602592 602596
602598 616629 -- -- --
11. BHADRADRI KOTHAGUDEM:
600857 601191 601266 601288 601380
601434 601475 601532 601799 601910
602344 602587 612650 614460 618503
12. NALGONDA:
610902 611221 615821 616846 617138
621179 621286 621287 621304 621350
621411 621489 621538 621548 621549
621561 621569 621574 621617 621624
621654 621676 621684 621708 621714
621718 621742 621855 621868 621886
621980 622031 622045 622067 622069
1622073 622095 622108 622322 622323
622357 622519 622565 622665 622743
622792 622794 622795 622796 622800
622801 - -= -- -
13. SURYAPET:
601737 610346 610349 610466 610468
610520 610534 610560 610587 610725
610793 610812 610825 610849 610938
610975 610988 610996 611002 611010
611025 611044 611050 611082 611114
611178 614720 614943 615698 616471
618561 621135 621172 622391 --
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14. YADADRI BHONGIR:

610666 612096 613443 614130 614771
615430 615646 615708 616756 617067
617342 619145 619582 619592 620412
620610 620849 620904 621200 621309
621336 621395 621870 622183 622274
622374 622534 622722 - -

15. WARANGAL:

602591 604466 607575 611471 611604
611874 611887 612070 612201 612212
612421 612822 612924 613303 614001
619729 - - = -

16. HANUMAKONDA:

607562 607569 611283 611391 611479
611501 612346 612427 612659 612787
612881 613389 613392 614024 =

17. JANGAON:

611305 611785 612032 612583 612759
612981 615508 617939 618222 618407
618760 = - - -

18. JAYASHANKAR BHUPALAPALLY:

604512 607383 611565 611605 611638
611690 612049 612399 612496 612517
612556 612631 612703 612859 613141
613271 e - - -




19. MULUGU:

601064 611507 611651 611905 611946
612061 612546 612674 613029 613057
20. MAHABUBABAD:
601173 601386 601640 601902 602586
604039 610509 611709 612699 613381
616926 - - - =
21. MAHABUBNAGAR:
607723 607793 607825 608076 608122
608142 608147 608267 608312 608319
608442 608480 608674 608677 608691
608713 608714 608922 609099 609115
609168 609509 609649 609804 610274
613811 614994 617868 617905 618660
620790 = - - -
22. WANAPARTHY:
607657 607757 607803 607833 608035
608393 608706 608923 608945 609072
609136 609732 609990 616948 617455
619498 ~ = = -
23. JOGULAMBA GADWAL_:
607579 607810 607820 607896 607921
608007 608188 608281 608682 608833
608871 608877 608916 608969 609361
609714 609744 609975 610162 610271
613676 - = = -




24. NAGARKURNOOL:

607692 607722 607988 607990 608065
608096 608199 608759 608987 609172
609291 609499 609565 609884 610031
610124 614999 616135 616694 617175
618534 619431 621133 -- -
25. NARAYANPET:
607608 607634 608970 608982 609024
609673 609798 610122 610261 615208
26. KARIMNAGAR:
604844 604912 605013 606193 606334
606918 607545 607552 607557 607559
607578 s = » -
27. PEDDAPALLI:
604055 604151 604158 604414 604524
604526 604609 604698 604906 604958
605035 605224 605412 605469 605707
605748 605829 606029 606243 606294
606505 606534 606606 606687 606790
607028 607058 607089 607453 607463
607547 607550 612728 619835 -
28. JAGITYAL:
602747 603293 603504 604036 604118
604310 604595 604732 604847 604920
605023 605174 605321 605573 605584
605883 605948 606224 606399 606478
606666 606903 607038 607052 607057
607080 607110 607202 607212 615320
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29. RAJANNA SIRCILLA:

604460 604621 604689 604804 605173
605301 605417 605433 605451 605738
606256 606326 606490 606495 606597
607032 607036 607042 607467 607553
619684 - - - -

30. RANGAREDDY:

601562 608311 608526 612519 613341
613626 613667 613836 613913 614025
614114 614536 614622 614631 614717
614744 614753 614843 614881 614944
614946 615001 615016 615017 615077
615144 615334 615406 615434 615464
615636 615661 615668 615715 615739
615741 615748 615765 615813 615884
615886 615906 615922 615973 615979
616000 616025 616072 616092 616125
616133 616265 616282 616555 616644
616925 616968 616997 617001 617387
617568 617620 617784 617811 617838
617944 618002 618016 618061 618120
618125 618137 618228 618233 618319
618327 618565 618684 618691 618723
618731 618738 618767 618777 618778
618837 618875 618947 619001 619075
619187 619255 619284 619389 619433
619437 610464 619511 619525 619610
619699 619736 619741 619822 619894
619927 620073 620116 620195 620276
620519 | 620618 620734 620837 621032
621052 621155 621162 621171 621183
621366 - - = =
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31. MEDCHAL-MALKAJIGIRI:

602717 603356 604030 604403 611435
613444 613493 613506 613558 613566
613589 613718 613789 614004 614036
614222 614240 614333 614405 614407
614627 614929 615022 615123 615275
615295 615346 615538 615669 615677
615703 615734 615738 615742 615780
615889 615899 615967 616006 616019
616548 616591 616772 616838 616945
617044 617129 617171 617215 617308
617370 617621 617632 618112 618190
618200 618204 618293 618345 618364
618827 618839 619032 619129 619309
619462 619506 619581 619718 619784
619851 619999 620001 620100 620198
620418 620670 620862 621157 621158
621164 = = - -
32. VIKARABAD:
607734 607913 608002 608008 613831
614875 615248 615776 616173 616362
616470 616787 617198 617710 617906
618395 619071 620179 620580 621145
33. PRINCIPAL SPL JUDGE FOR CBI CASES, HYDERABAD:

613417 613950 614087 614260 614353
614525 614689 614986 615371 615506
615519 615680 615730 615737 615839
615885 616137 616144 616793 617597
617989 617995 618005 618028 618290
618878 619004 619439 620980 -
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34. CITY SMALL CAUSES COURT, HYDERABAD:

613581 614063 614317 614928 614932
615024 615461 615616 615700 615860
616088 616873 617249 618602 618742
619113 619494 -- - -

35. METROPOLITAN SESSIONS COURT, HYDERABAD:

601343 601739 602184 602442 605449
606892 607029 609141 609349 611676
612014 612378 612541 613488 613646
613647 613678 613779 613902 613957
614036 614089 614230 614240 614257
614279 614335 614372 614445 614504
614508 614533 614547 614617 614625
614657 614692 614923 615349 615581
615606 615644 615704 615732 615734
615772 615790 615850 615882 615951
616059 616064 616229 616365 616468
616689 616713 616870 616882 616931
617059 617362 617453 617494 617685
617836 617872 618017 618223 618411
618452 618559 618847 618848 618853
618854 619154 619221 619291 619298
619515 619572 - 619707 619813 619866
619926 620011 620040 620231 620277
620352 620435 620626 620785 621121
621122 621126 621132 621139 621141
621147 621148 621149 621152 621156
621161 621166 621168 621170 621174
621180 621188 621482 -- -
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36. CITY CIVIL COURT, HYDERABAD:

605457 607982 611575 612613 613401
613416 613424 613449 613534 613595
613651 613674 613748 613798 613807
613879 613956 613974 614002 614019
614328 614409 614417 614497 614550
614619 614643 614695 614793 614906
614920 614949 614962 614989 615138
615421 615483 615687 615696 615701
615735 615777 615781 615788 615828
615982 616014 616069 616132 616342
616386 616394 616427 616436 616469
616636 616741 616798 616904 616982
617028 617089 617139 617239 617421
617448 617561 617585 617587 617806
617899 617953 618100 618287 618396
618408 618409 618420 618608 618618
618683 618725 618727 618841 618929
618938 618951 619006 619118 619169
619261 619321 619557 619744 619865
619959 620020 620071 620095 620416
620521 620559 620911 620933 620976
620993 621014 621071 621128 621130
621165 621186 -- -- -
NOTE:
1. The provisional selection of the above candidates is strictly subject to

satisfaction of eligibility criteria, such as educational qualifications, community
reservation and local status in accordance with the Telangana Public Employment
(Organization of Social Cadres and Regulation of Direct Recruitment) Order, 2018
vide G.0.Ms.No. 124 dated 30.8.2018.

2. If any of the provisionally selected candidate does not fulfill the above
requirement, he/she will be de-selected and the next meritorious candidate will be
provisionally selected in that slot.
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3 The candidates with the aforementioned said Hall Ticket Numbers shall be
eligible for appointment to the service by direct recruitment unless he/she satisfies the
following conditions, viz.,

a) that he/she is of sound health, active habits, and free from any bodily
defects or infirmities rendering him/her unfit for the service.

b) That his/her character and antecedents are such as to qualify him/her to
such service.

4, All rights are reserved with the appointing authority to cancel the selection for
appointment to the post at any stage, if any information furnished by the candidates
found to be false at any later stage, and the candidates are liable for prosecution for
furnishing such false information.

5. If the candidate furnishes wrong information with regard to category and

caste, they shall not have any right subsequently for selection in that particular
category, caste, etc., and in that aspect the appointing authority is not responsible for

the lapse on the part of the candidate.
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